Title: Government business during the week commencing 24th April, 2000.
13.01 hours
BUSINESS OF THE HOUSE

THE MINISTER OF PARLIAMENTARY AFFAIRS AND MINISTER OF INFORMATION TECHNOLOGY (SHRI
PRAMOD MAHAJAN):

With your permission, Sir, | rise to announce that Government Business during the week commencing 24 April,
2000 will consist of:-

1. Consideration of any item of Government Business carried over from today's Order Paper.
2. Consideration and passing of the following Bills as passed by Rajya Sabha:-

i. The Food Corporations (Amendment) Bill, 2000;

ii. The Sugarcane Control (Additional Powers) Repeal Bill, 2000.

1. Consideration and passing of the Indian companies (Foreign Interests) and the Companies (Temporary
Restrictions on Dividends) Repeal Bill, 2000.

2. Further discussion on Motion of Thanks on President's Address.
3. Discussion and Voting on Demands for Grants of the following Ministries:-
i. Ministry of Communications;
ii. Ministry of Home Affairs.
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SHRI VARKALA RADHAKRISHNAN (CHIRAYINKIL): Sir, following item may be included in the next week's agenda:-

The price hike of food grains have adversely affected the Public Distribution System in India, particularly in Kerala
State.

Sir, day before yesterday, the Chief Minister of Kerala led an all-party delegation to the capital. They were forced to
sit on dharna in front of the Parliament. The all-party delegation also met the Prime Minister and apprised him of the
situation...(Interruptions)

MR. DEPUTY-SPEAKER: Shri Radhakrishnan, this matter has already been listed. You have to read the text only.

SHRI VARKALA RADHAKRISHNAN : Sir, as per the decision of the Central Government, after withdrawing subsidy,
the position has become very serious in my State as well as in Southern States. The subsidy given on kerosene
has been withdrawn and this has led the poor man to so much of difficulty. Subsidy given on rice and other food
materials has been withdrawn. So, | demand the Central Government to roll back the prices. The rise in the prices
of food grains has adversely affected the Public Distribution System in India, particularly in Kerala.

This item may be included in the next week's agenda as it has been a very important matter since India attained
Independence.

MR. DEPUTY-SPEAKER: Only the approved text should be given to the Members hereafter.

SHRI KIRIT SOMAIYA (MUMBAI NORTH EAST): Sir, the following item may be included in the next week's
agenda:-

Volatility and crash in stock exchanges -- crisis in Capital market.
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SHRI THIRUNAVUKARASU (PUDUKKOTTAI): Mr. Deputy-Speaker, Sir, the following items may be included in the
next week's agenda.

1. Need to set up industries in Pudukkottai in Tamil Nadu as it is a backward area. Moreover, adequate land
and other infrastrctural facilities are available.

2. Need to reopen closed textile mills and revive sick units in Tamil Nadu which has affected employment
opportunities of lakhs of people. The problems of textile industry are due to hike in import duty of yam
and in excise duty.



